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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 03.08.2021 (TUESDAY) 

COURT – III (VIRTUAL MODE) 

After rising of Court - II 
 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 540 of 

2021 

 

DBS Bank India Pvt. Ltd. 

Vs. 

Rakesh Kumar Jain 

Resolution Professional of M/S Jiya 

Agro Pvt. Ltd. & Ors. 

 

Madhurima Sarangi  

2.  Comp. App. (AT) 

(Ins) No. 541 of 

2021 
 

Santosh Ramesh Patange 

Vs. 

Rajiv Chakraborty & Anr. 

 
 

Subrata Das  

3.  Comp. App. (AT) 

(Ins) No. 543 of 

2021 

 

IDBI Bank Ltd. 

Vs. 

Indian Oil Corporation Ltd. & Anr. 

Meera Murli  Amit Meharia 

4.  Comp. App. (AT) 

(Ins) No. 544 of 

2021 

 

Varrsana Employee Welfare Association 

Vs. 

Anil Goel,  

Liquidator of Varrsana Ispat Ltd. 

 

Akshat Singh   

5.  Comp. App. (AT) 

No. 139 of 2020 

 

 

Deepak Miglani & Anr. 

Vs. 

Seikom Infracom Pvt. Ltd. & Ors. 

 

 

Sonal Anand N. P. Singh  

 

For Admission (After Notice) 

6.  Comp. App (AT) 

(Ins) No. 845 of 

2019 

 

Suman Kumar Sharma. 

Vs. 

Central Railside Warehouse Company 

Ltd. 

 
 

Varun Singh  Saurav Agrawal 

Ashish Tiwar 

7.  Comp. App. (AT) 

(Ins) No. 326 of 

2021 

State Tax Office-1 

Vs. 

Divyesh N Desai & Anr. 
 

 
 

Maulik Nanavati Tishampati Sen 

Abhisree Saujanya-

R1 & R2 

8.  Comp. App. (AT) 

(Ins) No. 345 of 

2021 

 
 

Vrundavan Residancy Pvt. Ltd. 

Vs. 

Mars Remedies Pvt. Ltd. 
 
 

Aastha Mehta  
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  For Hearing 

9.  Comp. App. (AT) 

(Ins) No. 288 of 

2021 

 

 

New Okhla Industrial Development 

Authority  

Vs. 

Nilesh Sharma, Resolution Professional 

& Anr. 

 

Sourav Roy Abhijeet Sinha 

Palash Singhai-R1 

Prithu Garg 

Harimohana N.-R1 

10.  Comp. App. (AT) 

No. 140 of 2020 

 

Part Heard 

Surjeet Singh 

Vs. 

Usha Rani Jha & Ors.  
 

 
 

Abhay K. Das Ankur S. Kulkarni-

R1 

Akash Sharma-R2, 

R3 & R4 

 

 

 

 

 
  Copy to: - 

                                                                                 By order of Hon’ble Officiating Chairperson 

1. Notice Board                              -sd/-                   

2. Website: www.nclat.nic.in                                                                      Registrar       
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